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SUPREME COURT COF | NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 4166 OF 2008

SANTOSH KUVAR TRI PATHI & ORS. Appel I ant (s)
VERSUS
U. P. PONER CORPORATI ON & ORS. Respondent ( s)

(Wth appl n(s) for inpleadnment as petitioner, directions,transposing respondents as
petitioners, correcting the cause title,recalling the court’s order,inpl eadnent as
party respondent,stay/direction and office report)

Dat e: 09/06/ 2009 This Appeal was called on for hearing today.

CORAM :
HON' BLE MR. JUSTI CE B. SUDERSHAN REDDY
HON BLE MR. JUSTI CE AFTAB ALAM
( VACATI ON BENCH)

For Appellant(s) M. Sunil Gupta, Sr. Adv.
M. Yatish Mhan, Adv.
Ms. Pooja, Adv.
For M. E.C. Vidya Sagar, Adv.

For Respondent (s) M. A'S. Pundir ,Adv

M. Siddharth Jain, Adv.
M. Sunil Kumar Jain, Adv.

M. Pradeep M sra , Adv
M. Manoj Kr. Sharnma, Adv.

M. Surya Kant , Adv
M s K Sharda Devi , Adv
M. MP. Shorawal a, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

M. Sunil Qupta, |earned senior counsel appearing for the appellants
started his argunments at 2.35 p.m and concluded at 3.25 p.m Thereafter M.
Pradeep M sra, |earned counsel appearing for respondent no.3 started his
argunents and concluded at 3.40 p.m Thereafter M. Sunil Cupta, |earned
seni or counsel made his subm ssion in rejoinder for five mnutes.

Arguments concl uded. Judgnent reserved.
(R K. Dhawan) (Vinod Kul vi)
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